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THE SCHEDULE 

(See sections 2 and 5) 

1. The Bombay Medical Practitioners Act, 1938 (Bom. XXVI of 1938). 

2. The Bombay Secondary School Certificate Examination Act, 1948 (Bom. XLIX of 1948). 

3. The Bombay Housing Board Act, 1948 (Bom. LXIX of 1948). 

4. The Bombay Khar Lands Act, 1948 (Bom. LXXII of 1948). 

5. The Bombay Public Trust Act, 1950 (Bom. XXIX of 1950). 

6. The Bombay Labour Welfare Fund Act, 1953 (Bom. XL of 1953). 

7. The Bombay Nurses, Midwives and Health Visitors Act, 1954 (Bom. XIV of 1954). 

8. The Bombay Village Industries Act, 1954 (Bom. XLI of 1954). 

9. The Hyderabad Nurses, Midwives and Health Visitors’ Registration Act, 1951 (Hyd. XIX of 1951). 

10. The Hyderabad Khadi and Village Industries Board Act, 1955 (Hyd. XII of 1955) 

11. The Madhya Pradesh Bhudan Yagna Act, 1953 (M. P. XV of 1953).  


